
337    Resoh. Apprg. Recomm.        [4 MAY 19951 Railway Convention    338 
of Ninth Report of Committee, 1991 

I would request the Civil Aviation 
Minister to take a serious note of this. I 
also urge upon the Minister to come out 
with a statement before the House as to 
the steps that they are taking because it is 
a very serious matter. Otherwise, all 
those who travel by air will be frightened 
and they will have all sorts of apprehen- 
sions. The Minister should come out with 
a clear statement on the air safety 
measures in our skies. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Now I would 
like to take up further discussion on the 

Railway Budget. 

I. THE BUDGET (RAILWAYS) 
1995—96 

II. RESOLUTION APPROVING CER- 
TAIN RECOMMENDATIONS CON- 
TAINED IN THE NINTH REPORT 
OF THE RAILWAY CONVENTION 
COMMITTEE, 1991—CONTD.) 

 

SHRI JAGESH DESAI: That is as an
additional train. One Janata train is al-
ready there. 

Rail is also an
injection to accelerate! the process. Rail is
also an accelerating agency for the de-
velopment of this country. 
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and the easy way 
for internal resources is to raise the fares. 
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"The   Railways   should   be   free   from 
divident and social costs." I stand by it. 

 
the social cost burden is always 

taken by the General Revenue, i.e., the 
Government itself. I think, I am not 
raising it for the first time. 

 

 

It helps inflationary tendencies to increase. 
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SHRI JAGESH DESAI: Madam, why 
are they not giving this? 

 
I wrote a letter saying 

that this was the complaint of my wife. 
You did not respond to the letter of even 
a Member of Parliament! What the hell 
of a Ministry are you running? 

 
It 4s high 

time an anti-corruption cell was set up in 
the Ministry itself, the most corrupt 
Ministry I have seen. I am not in the 
habit of making wild charges. I do not 
belong to that category. But I know the 
cases. I know the cases. 

 

The Ministery has lost all 
sense of proportion. 
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† [ ]Transliteration in Arabic Script 
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I fail to understand what type of co- 
ordination we are having. 
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[Vice Chairman (Shri Suresh Pachouri) in 
the Chair] 

 
"To be a modern railway system with 

sufficient capacity to meet the 
country's transport needs both for 
passenger and freight traffic, based 
on an optimum inter-model mix 
and to provide this transportation 
at the least cost to the society while 
maintaining the financial viability of 
the system." 
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"Some of the over enthusiasm for 
privatisation in certain quarters 
may disappear if there was greater 
transparency in the negotiation of 
contracts with private parties." 
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"How much additional revenue 
earning freight traffic has been gen- 
erated so far with the above con- 
version and construction?" 

 

"It is not possible to apportion the 
additional revenue earning freight 
traffic to the various projects such 
as guage conversion." 

With the plan outlay given to the 
Railways, they could programme 
procurement of approximately 25,000 
wagons in terms of four wheelers in 1991- 
92. The net addition to the fleet would, 
however, be subsequently less as about 
10,000 or 15,000 wagons may have to be 
phased out. Thus it would be necessary 
for the Railways to plan procurement of 
wagons in consonance with the growth- 
rates of the link sectors over the next few 
years and the indigenous manufacturing 
capacity of about 35,000 wagons a year 
should be utilised accordingly." 
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That fact is that the Railways have 

reduced their order. That has been 
reduced beccause the programme of the 
Railways has been more concentrating on 
gauge conversion." 

 

But, this is a passing phase and I have 
been trying to tell the Railways which- 
they have accepted that they cannot shut 
down these things. 
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THE VICE-CHAIRMAN (SHRI 

SURESH PACHOURI); Mr. Salim, you 
have already taken enough time. Please 
conclude. 

 
SHRI MD. SALIM: The Coal India 

Limited has intimated that a shortfall to 
the extent of one million tonne against 
the target can be attributed to the paucity 
in supply of wagons during this period. 
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SHRI K. RAHMAN KHAN 
(Karnataka): Mr. Vice-Chairman, Sir, 
first of all I congratulate the Minister of 
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Railways for presenting the Budget 
(Railways) for the fifth consecutive year. 
The Railway Minister in his budget 
speech has highglighted the problems 
faced by the Railways, particularly of 
resources. He has mentioned that 
inadequate budgetary support and also 
the limited generation of internal 
resources has resulted in going slow in 
developing the infrastructure in the 
Railways. Sir, the Railways is very 
capital-intensive and it requires a huge 
capital investment. It is for the Planning 
Commission and the Government to 
think how the resources for heavy 
investments have to be raised. Just now 
Mr. Salim mentioned that though there 
was a five-fold increase in the traffic, the 
increase in infrastructure investment was 
only one and a half times. That itself 
indicates that the Railways is not 
bestowing its attention on creating the 
required infrastucture. No doubt, the 
historical gauge conversion project taken 
up by the Railways is laudable and it has 
to be appreciated. The expectations of 
the people from the Railways are too 
much. 

Every part of the country would like to 
have this facility. It is impossible for the 
Railways to satisfy every section of the 
society. None the less, it is a very 
important public unit. It is the only form 
of communication for common men in 
this country. The Railways have also to 
look into the problem of resource 
mobilisation. Mr Vice-Chairman, Sir, the 
Railway Minister will have to address 
himself to the laying of new lines. During 
the last several years, the pace of 
progress in respect of laying new lines has 
been very slow. Hardly, about 200 to 300 
K.M. lines have been added. No doubt, 
gauge conversion is an important and 
essential aspect of railway development. 
There should be continuity. Gauge 
conversion is progressing very slowly. It 
has been mentioned here that there 
should be a linkage. We have to add new 
lines. If you take into account the total 
increase in new lines during the last 30 or 

40 years, you will find that it is 
negligible. So, I request the Railway 
Minister to see that a programme is 
started to add at least a thousand 
kilometers of new lines every year. Only 
then can we fulfil the aspirations of the 
people of this country so far as the 
railways are concerned. I would not like 
to go into other details. But I would like 
to make a mention about cleanliness 
punctuality and passenger comfort here. 
Sir, it is a sad commentary that in spite 
of so much of development, liberalisation 
and other things, the punctuality aspect 
of the Railway is going from bad to 
worse. It is very important to maintain 
cleanliness. But very little importance is 
given towards cleanliness by the Railway 
administration. It is particularly so in the 
case of passenger trains. The passenger 
train is totally neglected. The Railway 
Minister has mentioned that the 
cleanliness and upkeep of the Railways is 
going to be privatised. I 'do not know 
how this will be done. But there is a need 
to give this urgent attention. Coming to 
accidents, the non. Minister, in his 
speech mentioned that the number of 
train accidents coming down. We always 
go by statistical figures. If in one year the 
railway accidents numbered 500 and in 
the next year if it numbered 499, we feel 
satisfied. We feel that the nubmer of 
accidents has come down. This is no 
satisifaction. 
Sir, this is no satisfaction. The Railways 
has totally failed in preventing the 
accidents. The Minister has also admitted 
that there is an element of human failure 
in the accidents. Human failure is nothing 
but the failure of the Railways or the 
Railway Administration in preventing the 
accidents. When an accident takes place, 
it is the responsibility of the Railways to 
compensate the victims. But what is 
happening? It has been stated in the 
House that there is no law of torts in this 
country. Governments are not tasted by 
the law of torts which is available in 
other developed countries. The Railway 
Administration should be made 
responsible      and      accountable.      But 
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whenever the Administration is criticised 
on the floor of the House, the Railway 
Minister would defend the 

Administration. That will reduce the 
accountability of the Administration to 
the people. Today the victims of 
accidents are not adequately 
compensated. If the victims of accidents 
are not adequately compensated, then we 
have no right to make the people suffer. 
It has been mentioned that there was an 
accident at an unmanned railway crossing 
near Puna in which 35 children were 
killed. We are not able to compensate 
the families of the deceased because the 
rules are coming in the way. I suggest 
that though those who died in that 
accident were children, compensation 
 should be given to their families. In this 
 House, an assurance was given by the 
 Railway Minister that the Government 
would try to compensate every accident 
victim. I suggest that there should be no 
time-limit to make claims for 
compensation. Compensation should be 
paid and it should be increased so that it 
will act as a deterrent. Penalty should be 
imposed on persons who are found to be 
responsible. Just by saying that an 
accident is due to human failure, you are 
not going to improve the Administration. 
Full accountability should be established. 
If an accident takes place, the General 
Manager concerned should be squarely 
held responsible because it is his duty to 
see and ensure that no accident takes 
place in his Zone. He should be made 
accountable and he should be punished. 
Only then, the whole administrative 
machinery will become accountable and 
responsible. 

scrap has been shown as Rs. 1,000 crores. 
It reflects that the Railways has realised 
an amount of Rs. 1,000 crores from the 
sale of scrap. The inventory is valued at 
Rs. 900 crores or something like that. 
Even today, it has not been reflected 
properly as to what is the amount of 
scrap available with the Railways how 
much they are selling off. 

Again, the annual accounts show an 
amount of Rs. 1,100 crores as 
receivables. The Minister has stated that 
there is a resource crunch whereas the 
annual accounts show an amount of Rs. 
1,100 crores as receivables from the 
traffic revenue generation. That means, 
something is wrong somewhere. The 
management of the financial resources 
available with the Railways is not up to 
the desired level. That is why you are 
finding the resources problem. I feel 
there is a need to look into all these 
aspects. According to the Railway 
Minister, there is a steady fall in the 
traffic. Why is this happening? It has 
been stated on the floor of this House on 
various occasions that the traffic is 
coming down. 
6.00 P.M. 

But there is no scientific and 
professional approach to find out as to 
why the traffic is going down or to see as 
to how to meet the competition from the 
road transport sector. It has not been 
adequately stated in the Budget or in the 
Annual Accounts. But on the whole, I 
welcome various progressive steps taken 
by the Railways. 

 
Coming to the accounting practices of 

the Railways—I had mentioned this last 
year also—the annual accounts presented 
to Parliament do not reflect a true and 
correct account of the assets and 
liabilities of the Railways. The valuation 
of inventory which has been reflected in 
the annual accounts is not correct. The 
inventory has not been properly valued 
because  the proceeds from  the sale  of 

Finally, I will mention about my own 
State of Karnataka. It has been said that 
Karnataka has got a major share. But if 
you analyse, you will find that it is a 
wrong impression that is there among 
many people. Sir, just because the 
Minister is from Karnataka, an 
impression has been created that he is 
giving a major share of the development 
of railways to Karnataka. It is wrong. 
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SHRI P. UPENDRA: Don't say that. 
Why do you spoil the impression? He has 
to face the elections. 

SHRI K. RAHMAN KHAN: That is 
not correct because Karnataka was 
neglected in the last forty years. As Mr. 
Hariprasad said yesterday, just for a 100 
Kms. of railway line from Mysore to 
Bangalore, it took about 20 years for its 
completion. Now a few projects are being 
taken up and they say that Karnataka has 
got a major share! Still a lot of work is 
there to be done. There is one other 
important thing that I wanted to mention. 
In the Shimoga-Talguppa track, a stretch 
of only 60 Kms. is left to be converted. 
The conversion has been done in the rest 
of the track. I would request the hon. 
Railway Minister to include that portion 
of the Shimoga-Talguppa track because 
there is no point in keeping it 
unconverted from Meter Gauge to Broad 
Gauge since it will become more 
uneconomical. 

•SHRI J S RAJU (Tamil Nadu): Mr. 
Vice Chairman, Sir, I rise to present my 
views on the Railway Budget on behalf of 
D.M.K. Generally, people used to be 
scared before the presentation of either 
General Budget or Railway Budget. 
Because they know prices and fare will 
go up putting them to hardship. But the 
current year's Railway budget reflects the 
concern of the ruling party over the 
verdict given by the people in the 
Assembly elections held in Andhra 
Pradesh, Karnataka, Gujarat and 
Maharashtra some time back. I am happy 
that the budget is slightly soft because of 
the drubbings Congress suffered at the 
hustings. 

Yet, people know for certain that they 
have been spared of steep hike in fares 
because it is election year budget. They 
have genuine fear that things won't be. 
the same the next year. But I think that 
this Government can hike the fare after a 
few months if things do not move on the 

*English translation of the original speech 
delivered in Tamil. 

expected line. I request the Government 
not to indulge in such practice. 

The Government boasts of not hiking 
second class fare. But there is all round 
hike in other 
fares and freight charges. Season ticket 
fare, super fast charges and reservation 
charges have gone up. First Class/AC 
fare has gone up by 10% and freight 
charges by 7%. This will lead to price 
rise and ultimately the burden will be on 
the common man. That is why I am 
unable to welcome this budget whole 
heartedly. 

Sir, I- wish to thank the .Government 
and the hon'ble Minister for taking a 
worker-friendly decision. Some three 
years back, I made a special mention 
wherein I had pleaded for reconsideration 
of the proposal to close down the Tools 
and Plants workshop at ponmalai near 
Trichy. I had brought it to the notice of 
the Government based on the note put 
up by an official. Consequently I was 
informed that the Government has 
decided not to close down the work shop. 
I thank the hon'ble Minister for his 
considerate decision. 

It is announced that a new train from 
Nagercoil to Bombay via Madurai would 
be introduced. Another train, Shatabdi 
Express between Madras and Coimbatore 
has also been announced. Earlier it was 
reported that the Minister wanted to have 
this train for Bangalore — Hubli line. 
After lot of protests from all the 
opposition parties in Tamilnadu the 
decision has been revised and happily 
Tamilnadu is getting that train. I thank 
the hon'ble Minister for introducing new 
trains in Tamilnadu. He has also 
promised gauge conversion and other 
projects for Tamilnadu. I thank him for 
that. 

Mr. Vice-Chairman, Sir, I regret to say 
that Tamilnadu has not been provided 
adequate funds over the yean. Even 
higher officials in the railways say that 
Tamilnadu is being treated like a step- 
child in the matter of allocation of funds. 



For example, it has been decided to 
introduce 19 new trains. Of this three are 
to be introduced in Karnataka, the home 
state of the Railway Minister. He can 
have even 30 trains for his state. But as a 
Union Minister he should look into the 
demands of the entire nation. I hope, at 
least in the coming years, he will allocate 
more funds for Tamilnadu. 

There are several schemes that have 
been pending for years in Tamilnadu. 
The Mass Rapid Transport System 
(MRTS) launched in Madras in 1983 has 
not been completed so far. Till 1990, only 
43 crores were allocated for this project. 
But for last year when Rs. 20 crore was 
allocated, the allocation has been very 
meagre like Rs. 1 crore, 4 crore or at 
best 9 crore. Again this year the 
allocation is only Rs. 16 crore. It was said 
that MRTS project would be completed 
by 1992. But seeing the inordinate delay 
last year, a news paper posed a question 
whether at all this project would be 
completed by 2000 AD. I take this 
opportunity to appeal to the Minister to 
expedite completion of the projection. 

I have certain suggestions to make for 
the consideration of the Minister. It is 
apprehended that the railways have been 
thinking of cancelling train services 
between Madurai and Bodi. If it is so, 
that very idea should be given up and the 
train services should be extended to 
Kottayam. People face lot of problems in 
carrying goods from Bodi and Theni to 
Madurai. Now they have to depend on 
road transports which are expensive and 
inconvenient. So the Minister should 
consider introducing goods trains on the 
route. The Mayiladuthurai 
Tharangambadi train has been cancelled 
causing inconvenience to students and 
other commuters. The Minister should 
direct the authorities to reintroduce the 
train. There is yet another long pending 
demand for laying new tracks from Karur 
to Salem. Because now people have to 
first travel to Erode from Karur and then 
go to Salem. To avoid people taking this 

circuitous route, a new line should be laid 
from Karur to Salem. 

The Minister has promised to provide 
drinking water facilities in all the stations. 
I only wish this promise is translated into 
action. It is learnt that there is a proposal 
to shift the Zonal office from Madras to 
Bangalore. I don't know how far it is 
true. If so, you should give up the idea of 
shifting it from Madras. 

From Kanniyakumari to Kashmir, in 
almost all the railway stations, one can 
find lots of scraps and abandoned goods. 
These can be auctioned and the funds 
could be utilised for providing passenger 
amenities. Certain vested interest groups 
have been posing hurdle to this 
procedure of auctioning. But I would 
request the Minister to go in for open 
auction. There are also lot of vacant 
lands, belonging to Railways, scattered 
all over the country. These lands should 
be properly used for better returns. 
Quarters can be constructed on these 
land for railways staff. They can even be 
asked to cultivate the land on agreement 
under a condition to vacate as and when 
required by the railways. There are 
several buildings belonging to the railway 
lying unused for years. There is one such 
building near L.I.C. building in Madras. 
This is a prime locality in Madras. But 
the railway ministry is not bothered about 
the revenue loss due to disuse of this 
building. I hope the hon'ble Minister will 
take note of this and use them for 
mobilisation of funds. 

Sir, in the Government service there is 
a procedure of writing the annual 
confidential reports of the staff. During 
D.M.K.'s rule in Tamilnadu under the 
Chief Ministership of Dr. Kalaingnar that 
procedure was abolished. Because this 
procedure is misused against the 
employees. Casteism comes into play 
while writing the report and those who 
do not toe the line of their bosses are 
given adverse reports resulting in 
stoppage of promotion, confirmation etc. 
Since writing of confidential reports is the 
legacy   of   Britishers,   I   request   the 
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Minister to abolish this procedure in his 
Ministry. With these words I conclude. 

 

 
SHRI JAGESH DESAI: It is a 

Scheduled Tribes constituency both for 
the Lok Sabha and the Assembly. 
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SHRI JAGESH DESAI (Maharash- 

tra): The same is the case regarding the 
passes for Ex-MPs also. That pass is 
given for one year only. 

 

SHRI JAGESH DESAI: Secondly 
there is loss of revenue also for the 
Railways because he has to come only for 
that purpose to renew it. The Railways 
could have earned for that seat. I think 
this is common sense and the Minister 
should do it. It is in their own interest. 
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SHRI S. AUSTIN (TAMIL NADU): Sir, 
I rise to present my views on the Railway 
Budget on behalf of the AIADMK Party. 

As far as the people of Tamil Nadu are 
concerned, this Budget is yet another 
disappointment. They have reasons to 
feel so. The Eighth Five-Year Plan of the 
Railway has been fixed as Rs. 27,202 
crores with a budgetary support of Rs. 
'5,375 crores. During the Plan, 6,000 
kilimetres of track has been targeted for 
conversion under the uniaauge project. A 
track length of 1,500 kilometres is said to 
be the target for conversion this year. I 
would like to ask the Railway Minister: 
of the 4,700 kilometres of conversion in 
the last three years, what is the length of 
conversion in Tamil Nadu? And out of 
the proposed 1,500 kilometres of conver- 
sion during the current year, what will be 
the percentage of Tamil Nadu's share? I 
say this because Tamil Nadu is being 
treated with contempt by the Railways. 

Today,, probably India is the one coun- 
try where you have three different gauges 
of track, namely broad gauge, metre 
gauge and narrow gauge. It is again the 
Southern Railway which has been nick- 
named as the 'Metre Gauge Railways'. If 
any one in the world wishes to see the 
metre gauge, he has to come to South 
India, particularly Tamil Nadu. The two 
life lines, rail tracks of Tamil Nadu, the 
main line and the chord line running 
through the length of the State, are metre 
gauge. After having maintained the 
Southern/Railway as the museum of 
metre gauge for over four decades of 
Congress rule, even now you are not 
prepared to give Tamil Nadu its due. 
Even the conversion of a few kilometres 
of track in the Madurai sector is moving 
at turtles speed due to lack of funds. 
Tamil Nadu is the one State, for coming 
to which people from other States will 
have to get down at Madras Central, then 
somehow reach Madras Egmore and wait 
for hours to take another metre-gaugo 
train to travel to other parts of Tamil 
Nadu. 
We want the Railway Minister to be the 
Railway Minister for the entire country 
and allocate funds for States which have 
the largest concentration of metre gauge 
tracks in the country, for example, Tamil 
Nadu. Tamil Nadu to date has got just 25 
per cent of the railway network in broad 
gauge. I challenge the Railway Minister 
to contradict my contention. 

I appeal to the Railway Minister not 
to test the patience of the people of 
Tamil Nadu by Neglecting the State. I* 
appeal to you to allocate sufficient funds 
to convert the entire metre gauge in 
Tamil Nadu into broad gauge in the 
current year. I also request you to con- 
nect Madras Central with Egmore so that 
Tamil Nadu is directly connected with the 
rest of India. The line between Dindigul 
and Kovai, a broad gauge line has to be 
laid because of the huge-passenger traffic 
and freight movements. The Karur-Dindi- 
gul BG conversion project has been going 
on for the last four years and the conver- 
sion work had been completed only up to 
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25 kilometres of the 450 milometres rail- 
way track. After the criticism of the 
Ministry, a sum of Rs. 45 crores had 
been sanctioned. If the funds flow at this 
rate, then, it would take at least ten years 
to complete this project which is the 
lifeline of the State. 

Sir, 464 new trains and 277 extensions 
to the existing services were introduced 
during the last four years. This year it has 
been proposed to introduce 19 new trains 
and extend the run of nine trains and to 
increase the frequency of four express 
trains. We heaved a sigh of relief when 
the Minister promised to introduced a 
Nagercoil-Bombay weekly express train 
via Madurai and Madras-Coimbatore 
Shatabdi Express train. I thank the Rail- 
way Minister for not hijacking the 
Shatabdi Express train to Karnataka as 
feared by us earlier. I say so because the 
Rajdhani Express train which was to be 
introduced first in Tamil Nadu was given 
to Karnataka, this is not a new thing to 
Tamil Nadu. Even the former Railway 
Minister, late Kamlapati Tripathi during 
Mrs. Indira Gandhi's time had done it. In 
1970 when he visited Tamil Nadu, he saw 
the express train between Madras and 
Trichy on the main line and since it was 
the first express train of its kind in the 
country with a lot of passenger amenities, 
he had hijacked the complete train to his 
home State in the Northern Railway. 
This is how Tamil Nadu is being treated. 
So far we have been unfortunate not to 
have a Railway Minister from Tamil 
Nadu. 

Sir, some of our long pending demands 
have not been agreed to so far. We have 
been asking for an express train from 
Kanyakumari to Jammu. There is another 
demand regarding increasing the frequen- 
cy of Tuticorin-Bombay Express train 
from once a week to at least thrice a 
week. We have also demanded the exten- 
sion of Howrah-Tirupati Express train up 
to Madurai. But these projects do not 
find a place in the proposals of the 
Railway Budget for the current year. I 

urge upon the Railway Minister to con- 
sider these projects favourably. 

The Mass Rapid Transport System in 
Madras had been started in 1983 with an 
estimated cost of Rs. 108.21 crores to be 
completed by 1989. But it has taken 
double the time and yet it has not been 
completed. From Madras beach to Luz, 
the distance is just 7 or 8 Kms. But the 
due to poor allocation of funds year after 
year, it has resulted in the project being 
delayed. This year the Minister had re- 
leased Rs. 42 crores. At this rate, the 
project to decongest Madras city between 
Beach and Tiruvanmiyur would take 
another 50 years for its completion. It is 
regrettable that a metropolis like Madias 
should be treated in this way. But for the 
efficient fleet of the State Roadways 
Transport Corporation being operated in 
Madras under the direction of our dy- 
namic leader, Dr. Puratchi Thalaivi, the 
commuters of Madras could have been 
put to terrible inconvenience. So, I re- 
quest the hon.Minister to kindly allocate 
the balance of funds required to complete 
the M.R.T.S. Project by the end of this 
year. 

It has been proposed to construct 100 
low-budget hotels at stations of tourist 
importance in order to provide accommo- 
dation at affordable cost to the tourists. I 
welcome this proposal. But it is said that 
the locations would be decided in consul- 
tation with the Department of Tourism. 
But I would appeal to the Minister to 
consult the respective State Governments 
before deciding because they will be in a 
better position to suggest about the 
needs. There are places like Madurai, 
Courtalam, Kanyakumari, Chidambaram 
and Thanjavur in Tamil Nadu where such 
hotels will yield good returns. So these 
places may be considered while deciding 
the locations. 

It has been rightly decided to give 50 
per cent concession in fare to unemploy- 
ed youth for attending interviews on pro- 
duction of call letters, it is a good deci- 
sion. There are several poor students who 
do not attend interviews in far off places 
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for want of money. I would suggest that 
you may consider giving even 75 per cent 
concession. This will be a great relief to 
the already frustrated unemployed youth. 
But I do not know how the railway 
authorities are going to ascertain whether 
one is employed or unemployed. If you 
are going to tell them to produce cer- 
tificates from revenue officials, I am sure, 
this scheme will not serve the purpose 
and the poor youth will only be harassed. 
Since the employed people constitute a 
meagre percentage of job-seekers, I think 
you can even waive this and extend the 
facility to all of them. I would be happy 
if the hon. Minister responds to this. 

Though passenger traffic has gone up 
several times between Delhi and Madras 
in the last couple of years, only two 
trains, the G.T. and the Tamil Nadu 
Expresses, are continuing in the sector. 
The much-awaited Rajdhani Express has 
disappointed us because it runs only once 
a week. When we demanded increase of 
its frequency, the Minister extended it to 
Thiruvananthapuram to make an alibi 
that it is not possible now to increase its 
frequency. Throughout the year, there is 
heavy rush on this route. Even on the 
45th day before the actual date of jour- 
ney, the booking is over in just half an 
hour. It is a common scene in Delhi 
booking offices to see people sleeping 
over the night near the booking counters 
to get the booking due the next morning. 
Still, they do not get tickets. So, I appeal 
to the hon. Minister to consider introduc- 
tion of another superfast train between 
Delhi and Madras daily in the current 
year to reduce the rush. There is also 
said to be foul play even in the computer- 
ised reservation. Even the first few per- 
sons do not get the booking on the 
opening day itself. I would request the 
Minister to look into this and have sur- 
prise checks done through flying squads 
so that passengers are not betrayed. 

I appeal to the hon. Minister once 
again to favourably consider the demands 
I have made. Thank you. 
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SHRI P. UPENDRA (Andhra Pradesh): 

Mr. Vice-Chairman, thank you very much 
for giving me this opportunity. I need a 
little more time because I am not going to 
demand any new railway line or anything 
else from the Railway Minister. I want to 
raise some broad issues concerning the 
Railways. 
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THE VICE-CHAIRMAN (SHRI 

SURESH PACHOURI): What is the 
sense of the House? Should we sit till 8 
p.m. or should we adjourn the House? 

 
THE VICE-CHAIRMAN (SHRI 

SURESH PACHOURI): What is the 
sense of the House? Do we sit up till 8 
p.m. or do we adjourn the House? 

 
SHRI P. UPENDRA (Andhra Prad- 

esh): Sir, first of all I would like to 
compliment the Railway Minister for the 
Herculeaa efforts he put in and for hav- 
ing partially succeeded in getting a higher 
allocation for the Railways this year. As 
a Member of the Railway Convention 
Committee, I am aware of the efforts he 
made upto the highest level. He also 
pleaded with the Committee and the 
Committee in its report had rightly sup- 
ported the cause of the Railways. The 
passenger traffic in terms of passenger 
kilometres has increased four times since 
the first plan. Freight traffic has also 
increased four times since them. The 
Railway Minister can take credit for in- 
troducing as many as 464 trains in four 
years. But the time has come to rethink 
on encouraging passenger traffic. Of 
course, people will not appreciate it. It 
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may be unpopular. Taxing and increasing 
the freight rates every year and justifying 
it by saying that it will have only 0.14 per 
cent impact on the prices, which is not 
correct and leaving the passenger traffic 
untouched or unscathed, 
will have to be reconsidered. Will this 
policy help the Railways in the long run? 

With regard to the projections for this 
year, the freight traffic target has been 
scaled down to 380 million tonnes. For 
the coming year a target of 398 million 
tonnes has been projected. The Railway 
Minister pointed out that the core sector 
was not offering traffic as was expected 
from them. But I do't know, he may 
further scale down this target. At the end 
of the Eighth Five year Plan. Railways 
are supposed to move 443 million tonnes. 
That is the Plan target. No doubt, the 
overall traffic is increasing. But the 
Railways arc ill equipped to handle this 
growing traffic. Electrificaiton is going on 
slowly, except perhaps, the gauge 
conversion which the Minister had taken 
upon himself and has been pushing. 
Otherwise, in all other aspects, the 
Railways arc starved of funds, whether it 
is for doubling, for electrification, for 
acquisition of rolling stock or for 
providing passenger amenities. For all 
these, the Railways need more funds. 

The World Bank report has often been 
quoted in the number of newspapers. 
Some even objected to the World Bank 
reporting on the Railways. I do not find 
anything objectionable in that. The world 
Bank has been giving reports on the 
Indian economy every year. What is 
wrong if they have gone into the 
performance of the Railways. The World 
Bank says that the capacity constraint of 
the transport system, together with that 
of the power sector, will serve as a 
constraint on the overall economic 
growth. 

That is the fear expressed by the World 
Bank. But, unfortunately, our Planning 
commission and our Finance Ministry 
have not been able to appreciate the 
need to augment the  resources of the 

Railways to meet the growing traffic. If 
you take into account the Plan allocation 
itself, it is coming down. Where as in the 
First Plan, 22.1% of the total Plan outlay 
was spent on the transportation sector 
including 11% on the Railways, in the 
Eighth Plan, it has come down to 12.43% 
on the entire transportation sector, 
including 6.2% on the Railways. That 
means, for the entire transportation 
sector, the allocations arc going down 
and naturally it is coming down in respect 
of the Railways also. If you take into 
account the budgetary support, in 1986- 
87, the Railways received 51.1% 
budgetary support it has now come down 
to 15%. With this type of allocations, 
how can the Railways be expected to 
meet the growing traffic and I cannot say 
whether the entire system itself will 
collapse in course of time. This is a very 
sorry state of affairs which has to be 
noted. 

Another point which I want to mention 
is about the diversion from rail to road. 
Most of the high-rated traffic which the 
Railways were carrying earlier, is getting 
diverted to road. In fact, the National 
Transport Policy, in the early 1980's 
envisaged that the Railways would be 
expected to carry 72% of the long- 
distance freight traffic and 28% would go 
to road. Now it is in the reverse dirction. 
Today road transport is carrying 60% of 
the inter-city freight traffic in terms of 
tonne kilometres and 80% of the inter- 
city passenger traffic in terms of 
passenger kilometres. There is a reverse 
trend. There is a diversion of traffic and 
that has to be taken note of. Even the 
Chambers of Commerce, when they were 
reacting to the Railway Budget, said that 
whereas imposts on passenger traffic were 
non-inflationary, impost on freight would 
be inflationary and it would divert the 
freight users to road. That danger signal 
has to be noted by the hon. Minister. 

Now I would like to refer to one or 
two important aspects. 

The tint aspect is about the 
productivity    of    the    Railways.    The 
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railwaymen are doing their best under the 
difficult circumstances, under the difficult 
conditions and with scarce resources. But 
the productivity aspect is a little 
alarming. Now the net tonne kilometres 
per wagon day, which increased from 986 
in 1980-81 to 1453 in 1989-90, has been 
stagnating at the 1989 level, for the last 
five years. The wagon tumround, which 
was in the region of 11 days in 1950-51 is 
currently at the same level. The speed of 
freight trains has been stagnating during 
the last three decades. These arc the 
productivity indexes of the Railways. 
They do not indicate a healthy state of 
the Railways in this country. 

In regard to maintenance aspect, the 
incidence of on-line failures of fleet and 
equipment is fairly high. The 
maintenance infrastructure is still 
inadequate in relation to the rolling 
stock. The pace of modernisation and 
rationalisation of maintenance facilities 
requiring a reduction in the number of 
workshops, conversion of multi-activity 
shops to uni-activity shops and creation 
of facilities for composite rakes is very 
slow. This maintenance aspect is being 
neglected and that has to be taken note 
of. Similarly, technology upgradation is 
also very slow. Intoduction of new 
technologies and the much desired 
modernisation of infrastructure arc 
lagging behind. Of course, we are 
acquiring state of the art locomotives, 
etc. But, in other sphires, the pace of 
modernisation is not as fast as required. 
Of course, the Railways can take some 
pride in the safety record during the last 
few years. 

Perhaps for the ninth year in 
succession, the number of train accidents 
on the Indian railways was lower than the 
previous year. 1 hope that this trend will 
continue. The decade of the eighties 
started with 1,013 train accidents. But by 
the end of the decade, the number 
dropped to 540, which is a reduction of 
nearly 47%. This is a good record and it 
has to be maintained. 

But one aspect, in this regard, is still 
alarming and that is about the accidents 
at level crossings. There are still 500 
unmanned level crossings. There was a 
decision of the Railways once to man all 
these level crossings by the railways. 
Meeting the expenditure. But today, you 
still insist on the municipalities and the 
local bodies bearing half the cost. 
Probably, that will not happen. Since the 
Railways are spending so much money, it 
is better to man all these crossings to 
reduce the number of accidents. 

The punctuality performance has not 
been satisfactory, according to Railway 
Board's own admission. The General 
Managers met recently and they have 
admitted that the punctuality 
performance is not satisfactory. Even the 
Rajdhani Experss trains and all the 
prestigious South-bound trains arc 
running late. So, the punctuality 
performance is not upto the desired level. 
Railway Board's instructions in regard to 
punctuality and the inter-Zonal transfers, 
etc. arc not being followed by the 
Railways properly. 

As regards the management, the hon. 
Minister knows and probably it is not his 
fault because we know how the 
Government functions—the approval of 
the ACC, etc. But today, 10 posts of 
General Managers have not been filled 
up on a regular basis. It is a very serious 
situation. If necessary, the hon. Minister 
should bring this to the notice of the 
Prime Minister and sec to it that regular 
postings are done. This kind of 
uncertainty, particularly with regard to a 
major undertaking like the Railways, will 
have to be removed. 

As regards the staff welfare and labour 
participation in management, I appreciate 
the step taken by the Railway Minister in 
inviting the union leaders to the General 
Managers' conference for the first time. 
It will help in improving the management 
of the railways. It is a good step. 
Similarly, the Corporate Enterprise 
Group   (CEG)   will   also   have   to  be 



activated. It is always desirable to take 
their advice in all matters—not only in 
matters of staff welfare, but also in 
general management of the railways. 
They are the people working in the field. 
They have the practical experience. They 
know the things better. Therefore, it is 
always desirable to take their advice. 

In this connection, I would like to 
remind the hon. Minister about the case 
of promotee officers, the class-II officers. 
Their case has been hanging fire for a 
long time. He has assured them several 
times. Even the Railway Convention 
Committee, in its report on staff welfare 
and industrial relations, has upheld their 
case and pleaded with the Railways to do 
justice to them. It is very necessary. This 
is a longstanding problem and it will have 
to be solved. 

Then I have to refer to the social 
obligations that the Railways are bearing 
to the extent of, say, over Rs. 2,000/- 
crores. I do not know why the Railways' 
should be forced to do that. On the one 
side, the Finance Ministry and the 
Planning Commission say that the 
Railways should find the internal 
resources, their own resources and be 
self-supporting. But, on the other side, 
they throw a burden of more than Rs. 
2,000/- crores on the Railways. This is 
not fair. This burden will have to be 
gradually reduced. Of course, it will not 
be possible to do that in one attempt. 
But by a step-by-step approach, this 
social burden has to be removed. Or, as 
it happens in other railways, the General 
Revenues have to compensate. I have 
always been arguing as to why the 
Railways should pay Rs. 1300 crores of 
dividends to the General Revenues while 
they are forced to bear Rs. 2,000/- crores 
of social burdens on various accounts. 

Now, the Minister is thinking about 
privatisation of certain activities of 
railways. This is a general trend in the 
economy today. The Railways may not 
also be able to escape it. Perhaps, some 
tourist trains like the Palace on Wheels, 
etc, have already been handed over to 

the private sector. Then, the World Bank 
has suggested that certain routes may also 
be given to the private sector and some 
trains may be handed over to the private 
sector. I do not know the present 
thinking in the Railways. The Railway 
Minister will be able to enlighten us. 
There are certain activities which can be 
handed over to the private sector. The 
World Bank said that even the collection, 
the ticket-checking, etc. may be handed 
over to the private sector. 

AN HON. MEMBER: Vice-Chairman, 
Sir, there is no quorum in the 
House.... (Interruptions)... 

 

SHRI P. UPENDRA : One more point 
that I want to mention is about the 
unsatisfactory performance of the RITES 
and The IRCON. RITES's turnover has 
come down to Rs. 62 crores and 
IRCON's turnover also is only Rs. 390 
crores. Both these organisations are not 
doing as good as they were doing in the 
past. 

My last point is in regard to the future 
structure of the Railways. The Railway 
Minister has appointed a number of 
committees. They have given various 
suggestions and there is a talk of 
converting the Railways into a 
corporation, which at one time did not 
find favour with various sections, but I 
think the time has come at least to think 
on those lines whether the Railways will 
be better off by being converted into a 
corporation under the Government's 
control with accountability to Parliament. 
To start with, at least, I feel, the 
Production Units must be corporatised 
and that is the first step the Railways 
should take. There is no rationale for 
keeping the production Units under the 
control of the Railways. They are 
manufacturing units, they can attract 
more capital, more technology from 
elsewhere, they can have joint sector 
projects from elsewhwere also and it will 
help   them   to   modernise   themselves. 
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Therefore, I feel, the Production Units 
will have to be corporatised as early as 
possible. 

I have a number of suggestions to 
make, but in view of lack of time and my 
other friends waiting, I don't want to 
take much time. I had spent the best part 
of my life in the Railways and I am also 
getting a little pension from them. So, I 
thought that I owe it to them to refer to 
certain pitfalls and also the dangers facing 
the Railways. I support the Railway's 
cause for more resources and I do hope 
at least in the next year in the next Plan 
the Railways' case will be understood 
better by the authorities and more 
allocations will come. 
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"There have been persistent demand for 
a direct link from Rajpura to Chandigarh. 
Survey for the line have been complete 
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and the proposal is being sent to Planning 
Commission for approval." 



447     Resoln.   Apprg.   Recomm.      [RAJYA  SABHA] Railway  Convention     448 
of  Ninth  Report of Committee,  1991 

 

"To recall the words of Mahatma, we are 
not  doing our customer any  favour by 
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offering our services. In turn the custo- 
mer is doing us a favour by offering us an 
opportunity to serve him. Customer 
satisfaction is the ultimate test of our 
success." 

 

"As the customer awareness is growing  need 
to resolve to improve the quality our services. 
Let us take a pledge to erve our customers 
better in 1995 and thereafter.    I    would,    
hence,    like    to celebrate 1995 as the 'Year of 
the Rail Users'." 
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THE VICE-CHAIRMAN (SHRI 
SURESH PACHOURI): I adjourn the 
House till  11.00 A.M. tomorrow. 

The House then adjourned 
at fifty-nine minutes past 
seven of the clock till eleven 
of the clock on Friday, the 
5th May, 1995. 


